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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Cl VI L APPEAL NO. 1584 OF 2004

Subodhkumar and Ors. Ap
pellant (s)

VERSUS

Bhagwant Nandeorao Mehetre and Os. Re
spondent (s)

Date : 25/01/2007 This Petition was called on for judgnent today.

For Appellant (s) M. A K Sanghi, Adv.

For Respondent (s) M. Venkat eswara Rao Anunol u, Adv.

Hon’ bl e M. Justi ce S. H. Kapadi a pronounced

Judgment of t he Bench conpri si ng Hon’ bl e Dr. Justi ce Ariji

Pasayat and Hi s Lordship.

The  appeal is dismissed with no order as to
costs in



terns of the signed judgnent.

(Neena Ver ma) (Madhu Saxena)

Court Master Court Master

Si gned Reportable judgnment is placed on the file.



